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1. Application of Shree.V.K.Phadke dt.4-S -1990 1 to 7 
I 	Ann-,exu*ye-s 

"A" Adverse Remarkb~~~~ 

2. Adverse Annual Confidential report A-1 

communication dated 25-2-1986. 

3. Representation dt-31-3-1986 of Shree.V.K. A-2 di+04- 

Phadke dated 31-3-1986 against the 

Adverse Remarks. 

4. Rejection Order dt.6/9-10-86 from Collr. A-3 
C.E.Aurangabad against Adverse remarks 

5. Appeal to Finance Ministry (CBEC) New Delhi A-4 6+0-9 
dt.22-4-87 against adverse remarks 

6. Rejection Order dt.10-8-87 from Govt. A-5 
New Delhi, 

"B" Withhold of Z-B 

7. Order dt.11-3-87 withholding Z-B due efi 1-5-86 B-1 

8. Protest application dt.18-11-87 for not puttingB-2 1-9L. 

up the case before the October 1989 D.P.C. 
9. 

1 
Appeal dt.6-12-88 to the Govt.CBEC New Delhi B-3 + o V41 

10. Appeal dt-7-11-89 to the Gov-t.CBEC New Delhi B-4 15-tol'7 

11. Decision of Collr.C.E.Pune dt.29-9-89 in B-5 

-1 	-,O-P Recelvedon 	
nd/fled 

lilward No. Z2-1~ "FORM I " 	 ).-S 

Application underSection 19 of the Administrative 

Tribunals Act, 1985. 

Title of the Case :- Adverse Remarks and consequential 

withhold of Crossing of Efficiency Bar - Shree.V.K.2-hadke, 

Superintendent Central Excise. 
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rejection 

12. Appeal decision from G IMP.RD New Delhi 	B-6 
- - - - - - - - - - - - - - dt.10/12-1-90 

Signature of the applicant 

For use in Tribunall s Office Central Administrative Tribunil, 

Date of filing 	 NeW Bombay Jaencla 

or 	 on 
Date of receipt by post 
Registration No. 

For Registrar 
Signature - for Re~ gis 
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